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MINISTRY OF ENVIRONMENT AND FORESTS ‘
. : : NOTIFICATION '
' New Delhi, the 5th May, 2011

" 8.0. 1004(E) —In exercise of the powers conferred by sub-sections (1) and (3) of Sectlon 6 and Section 7 of the
National Green Tribunal Act, 2010 ( 19 of 2010), the Central Government hereby appomts the following persons as the Expert
Members of the National Green Tribunal with effect from the date of publication of this notification for a period of five years
“or till they attain the age of sixty-five years, whichever is earlier, namely :—

1. ShriR. Nagendran, Flat-B, 46/40 MGR Road, Kalakshetra Colony, Besant Nagar, Chennal -600090
2. Shri Devendra Kumar Agrawal, 1523, Sector C Pocket-l Vasant Kunj_, New Delhi- 70
3. ShriVijai Sharma, 113, New Motlbagh, New Delhi- 23.
4, Shri Gopal Krishna Pandey, 494, B-8, Paryatan Vihar, Vasundhara Enclave Delhi- 96 -
[F.No. 17/11/2011-PL/NGT]

' o - RAJIV GAUBA, Jt. Secy.
1623 G201 S () GAUBA, It. Secy



2 . - THE GAZETTE OF INDIA : EXTRAORDINARY ' [Parr I—Skc. 3(ii)]
| Rre
: ‘ ¢ Reeht, 5 w7, 2011
o LI, 1005(3).—% TR, T wfa afumtor sfufr, 2010 (2010 FT19) F 4RI 6 F TU-u7 (1)
- ohIu-om (3) TSR 7 2 S e e g, Pt s #, T i S VETeH %) o &
i i raf & o o g s 1 o T ) o, T R o o ek o), e e e & <
e % v g wlL, s ST e T
1 A ot . Fm, S e e @ g e
-2 A T T, S 5 e % e
' o o [®L & 17/11/2011-Sre@/aTeidt]
: : < el T, g W
NOTIFICATION a
. New Delhi, the Sth May, 2011
~ S.0. 1005(E).—In exercise of the powers conferred by subis,eptions ) and (3) of Section 6 and section 7 of the
- National Green Tribunal Act, 2010 ( 19 of 2010), the Central Government hereby appoints the following persons as the
Judicial Members of the National Green Tribunal with effect from the date of publication of this notification for a period of
five years or till they attain the age of sixty-seven years, whicliever is earlier, namely:— N '
~ 1. Shri Justice M.N. Krishnan, former Judge of High Court of Kerala -
2. Shri Justice A. Suryanarayan Naidu, former Judge of High Court of Orissa
3. Shri Justice C. Venkata Ramulu, former Judge of High Court of Andhra Pradesh
= SR o * [F.No. 17/11/2011-PL/NGT]
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